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F1.3M. 1554(F).—Hex TR, ATLAT ST 3T ATHTT A (Te7eq ol qaedi &f 941 &t HagT
Y or) fRemTEeT, 1992 % A= 3 & &1y ufeq wedT wiasfa v faffwr a9 sfafae, 1992
(1992 FT 15) =T T 4 T ITETT (1) () 3T IT-GTT (4) FTT T&T ARRAT HT TN FIT g, H% TR
TAREIT AT HIFIAT e THA i, A 10ud (1991) (HATHE), TH ST TEAT QT AT, TAT H317,
T reet i T sie ffaws i (&) F ot gaer F u= uw, Fra g w2 i fy & figad
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MINISTRY OF FINANCE
(Department of Economic Affairs)
(FINANCIAL MARKET DIVISION)
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1554(E).— In exercise of the powers conferred by sub-section (1) (d) and sub-section (4) of section 4 of
the Securities and Exchange Board of India Act, 1992 (15 of 1992), read with rule 3 of the Securities and Exchange
Board of India (Terms and Conditions of Service of Chairman and Members) Rules, 1992, the Central Government
hereby appoints Shri Kompella Venkata Ramana Murty, IDAS (1991) (Retd.), former Additional Controller General of
Defence Accounts, Ministry of Defence, to the post of Whole-Time Member, Securities & Exchange Board of India
(SEBI), for a period of three years from the date of assumption of charge of the post, or until further orders,

whichever is earlier.

[F. No. 2/1/2021-RE]
ALOK TIWARI, Jt. Secy.
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